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STATEOF HARY AN A Appel | ant (s)
VER SUS

SURJ I TSINGH Respondent ( s)

(Wth appl n(s) for issuance of non- bailable war. of arrest and office report)

Date: 18 / 1 1/ 2 0 0 8 This Appeal was called on for hearing today.

CORAM
HONBLED. JUSTI CEARI JI TPASAYAT
HONBL EDR JUSTI CEMIKUNDAKAMSHA R MA
For Appell ant(s) M. T.V.George, Adv.
For Respondent (s) M. Ratna k a r Dash, Sr.Adv.

M. Sahid Ali Rao, Adv.
M. J aved Mahnmud Rao, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s hear d.

Judgnent reserved.

(Shashi Bal a Vij) (Neena Ver ma)
Court Master AR- cum P S



